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et A faer TFIT HIT AT FT qJ=AT
F a1y § 97 fe SAHT @YAT O g
qoal § gar &1 w@v FAS & oqrE
fasraa wik & f5 1983 & @7 wraw
FIAY, FAFT § FAB T &1 qT
|AAT AG7 AT JF-TETE 91 W /AT
# A &7 gr ? fuwre ¥ gwr gy
gt Az ag aru mw o W qF
1T & 91 q¥, F1AgT ¥ FIA 99
fegr srar. &1 @@t 97 gEAT W
wig 7 $UE I0A, Sez A FUAT AT
oI 5@ qWE F 90 A1 FIA &
qIZIET fFar wgr g, 41 gaLt fasr-
ga wt o & qrg wid §, IAF Ak
# agr fegr mar g 7

MR. SPEAKER : Does this arise
out of this question, Mr. Shakya ? Is
it the sume Depot ?

SHRI DAYA RAM SHAKYA : It
is the same Depot.

MR. SPEAKER : Mr. Minister,
do you think so ?

SHRI R VENKATARAMAN : Sir,
this is a diffcrent question and he may
put a scparate question. I will collect
the information and give it to him.

MR. SPEAKER : Exactly so.

St W W oA AR w@ET A
fors fwar & f& Firzd s@id F1E A
gl ¢ | waw ¥ ag 19T & §, ug
Tga ey w & 91 Ay A F e
o & amg ord) § 0 WA S A wiAv
2 f 2= fafraa 1 gur @ ¥
g1 ag @ fF 2@ fafwgw sl wi9a
WA E FurEa § R gz A
ANTNT G afy a1 g q@
/Y T rEak o war fwqr mar
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g 7 #ar ot A mrar  fe ezfer Aex
N gur & 1 &g M A WD W
AT ag AT N 1A §, g I
¥ grasy N AE FT T, A
feaT 1 Fargda & gru g N @
aFd § |

This is one item—Tail Pinions or
Crompton Wheel.

z9 frem &1 WA 7 @), @
#11 579 fear aar g ?

They are not small things which can
bc put in the pocket, So, what has
been done in this. regard ? What has
been done in the Allahabad C.0.D. ?

wtan AEIT ; FEIIA Geq UF
&9 &, IO Ay grasy Ag 3 7

SHRI R. VENKATARAMAN : I
thank the hon. member for all the
information he has given. But these
were the parts stolen from unserviceable
vehicles which were started in a Depot
and they were worthless. Therefore, if
somebody has taken the parts, we had
conducted an Enquiry and we found two
persons were indirectly responsible, not
directly responsible, because in the
supervision they had been negligent.
We have taken action against them.

Foreign Tourists During Current
Financial Year

*388. SHRI LAKSHMAN
MALLICK : Will the Minister of
TOURISM AND CIVIL AVIATION
be pleased to state :

(a) whether Government have
framed any plan to attract more and
more foreign tourists;

(b) the facilities in India which
have been provided in this regard to
forcign tourists; and
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(c) the “assessment of  foreign
tourists likely to visit India during the
current financial year ?

THE MINISTER OF STATE OF
THE MINISTRY OF TOURISM AND
CIVIL AVIATION. (SHRI KHUR-
SHEED ALAM KHAN): (a) to (c)
A statement is laid on the Table of the
House.

Statements

The Government has been consis-
tently following a policy of sttracting
overscas tourists through the promotion
and publicity of India as a tourist desti-
nation and through a policy of improv-
ing *e s:rvice and infra-structure
facilities available for tourists in the
country. The guidelines and  the
priorities of the Government policy
with regard to tourism promotion have
b:en broadly indicated in the National
Tourism Policy which the Ministry of
Tourism presented to the Lok Sabha
and Rajya Sabha on November 3, 1982,
In order to meet tha needs of foreign
tourists the Cemtral Government in
collaboration with the State Govern-
ments, public under takings and private
sector units in the field of tourist pro-
motion, have provided a number of
facilitics by building hotels of inter-
national standard, providing supple-
mentary accommodation (o suit the
less affiuent foreign tourists, providing
comfortable and adequate air and sur-
face transport facilities, improving the
facilities at verious international entry
points and providing other allied infra-
structure facilities such as tourisis
reception centres, information booths
and verious wayside amenities, Therc is
a process of continuous review of these
facilities and they are improved upon
from time to time depending on the
specific market demand of tourists from
different regions of the world and their
specific requirement and changes in the
volume of traffic at different entry
points of tourist centres, ’

Foreign tourists arrival statistics
are compiled on celender year basis in
conformity with the World Tourism
Organisation and other countries and
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not on financial year basis. The total
arrivals (excluding Nationals of Pakistan
and Bangladesh) during 1983 were
884,731 recording an increase of 2.97%
over 1982, The increcase registered in
arrivals during January 1984 was 14,9%;
over the corresponding month of 1983,

SHRI LAKSHMAN MALLICK :
Sir, I have gone through the statemene
of the Hon. Minister. T appreciate tht
cfforts made by the Government to
attract thc overseas tourists to India,
but it is a fact that the publicity
part is not adequate. May I, therefore,
know from the Hon. Ministcr whether
steps will bc taken to give clear and
more information to tourists abroad about
the tourists potentials available in the
remote areas of different States and what
steps  will be taken therefor to give
publicity in intcrnational spheres ? -

SHRI KHURSHEED ALAM KHAN:
We have our overseas offices all ov.r the
world which provide nccessary informa-
tion to the intending tourists to this
country. Besides, we get in touch with
the travel trade and the tour opcrators
of the various countries from where the
trattic originates and all necessary infor-
mation about the tourist attractions in
this country is being provided and there
is no complaint of this sort that inadequ-
ate information is availablc or necessary
information is not available.

MR. SPEAKER : This question has
been answered many times.

SHRI LAKSHMAN MALLICK :
The tourists from abroad are facing two
problems; one about accommodation and
the other is about transport. May I
know as to what spccific guidelines have
been sent to ITDC and State Tourism
Development Corporation to expedite
the construction of 1TDC hotels of
international standard ? What is the
name of such hotels where the construc-
tion is expected to be completed before
the end of the Gth Plan ? What specific
steps have been taken to introduce
adequate air travel facilities between the
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places of tourist interests and Necw
Delhi ?

MR. SPEAKER : This question has
been answered many times. There is
nothing more in this question. It would
be an unnecessary waste of time of
the House.

Next question,

Meeting of Indo-French Joint Business
Council in Delhi,

*390. DR. KRUPASINDHU BHOI :
DR. VASANT KUMAR PANDIT :

Will the Minister of COMMERCE be
pleased to statc :

(a) whether Indo-French  Joint
Business Council has mct recently in
Delhi ;

(b) if so, the dccispons taken at the
mecting ; and

(c) effects thercof on Indo-French
Trade ?

THE MINISTER OF STATE IN
THE MINISTRY OF COMMERCE
AND IN THE DEPARTMENT OF
SUPPLY (SHRI NIHAR RANJAN
LASKAR) :

(a) Yes. Sir.

(b) and (¢) The Indo-French Joint
Business Council is composed exclusively
of the business representatives of the
two countries. According to the Joint
Statement adopted after the mecting
held in Delhi on 30th January 1984,
there was considerable scope for enlarg-
ing the volume and diversifying the
the pattern of bilateral trade, industrial
collaborations involving technology as
also investment and joint collaboration
in third country projects.

DR. KRUPASINDHU:- BHOI
Sir my question was very specific,
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namely, whether Indo-French Joint
Business Council has met recently in
Dclhi ; if so, the decisions taken at the
mecting ; and cffects therecof on Indo-
French Trade. The question is small,
and the information is also very small.

MR. SPEAKER : Matching one ?

DR. KRUPASINDHU BHOI : Not
matching ?

I wanted detailed information,
because our relations with France are
very good. The Indo-French Joint
Business Council is composed exclusively
of the busincss rcprescntatives of the
two countrics. What is the total quantum
of Indo-French trade at present on
Government to Government basis and
on private business management to
private business management basis ? As
a result of the mceting held in Delhi on
30th January, 1984, thcre was a Indo-
French Joint Business Council press
report, Hindustan Times quoted, and
according to that thcy were going to
have a trade of onc thousand million,
and their representatives were suspecting
something may be a bottleneck in our
industrial policy with regard to Indo-
Frecnch collaboration. Based on this,
{ want to know the substances in which
this Joint Council has envisaged trade
b:tween private business and private
concerns, which will be to the extent of
£ 1,000 million ?

Sccondly, what are the detailed
items from India  which this
Joint Council has decided to export, and
what are the ficlds in which French
will export to 1ndia ?

SHRI NIHAR RANJAN LASKAR:
As | have already stated, a 33 - member
delegation from France. visited India
between 29th January and Sth February.
A mccting held on 30th January, 1984..
This Joint Business Council also agreed
that cfforts should bc made to increase
the volume, as has been said by the
Hon. Member, of trade between the two
countries in a way that the balance
between imports and exports is also





